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GLVERENT T uF LNDIA - -
CENTRAL ALsaD JF DIRSCT TAXES, ...
NCU DELHI: DATED THE 30TH oSCTUBER, 1973,

NuTIlFICATILN
TNCUHE TAX

N013ﬁ59(185/211/79—1T(ﬂ1)3

£ g Income~tax fAct, 1961, the e
he follouipg =dditions to tiye Sche

ntral Board of Direct Taxes,
dule annexed to its Notification

§/233/63/ 1T cated 18th May, 1964} as amended from time to time.

In the said

In exercise of the powers conferred by Section 126
hersby makes
Noo1(F.No,

schaedule after 3.N0.30 ths Fclicuing.shall pe added.

SCHEDULE
JE I N X, P ugawng==M£qum#nm;§1;u.HPAdewm=manwngu;_,u--
SeNo, All persons in the Income— Inspecting AAL  Lommissioper Commissicnes

Follouingﬁgurpcration tax

Divicions iMthe city

Bssigtant 'AY of Income~  OF

efficer,bommission-Rangs tax {Appeals)

of Madras cladging or City er of Madrasill, Madras
entitled to exefption Circle Income—tax,who who has got
under Sub=5Sestion 21 ) IILQG}, Range=V, has- jurisdiction
to (23C)of Section 1C  Madras. fadras got over the
and upder Segtions 11, who has '.juris_Circls me [
12, & 13 of the Income- got juris~ dicticn tioned
tax Act, 196%(43 of dictian ovdar thafin Cols
1961) _ over the Cigadon da
| circle mefrion-

Corpo~ _  Name of sHe Diviglion s, mentioned efd ¥n -

rtation .3 in Column  Cgole

Pivi= 3o '

aion No. :i

Te Nzw Washirimanpsts

3. Grace La-den.

i ,Sanjeeuardyapet,

Se Motcal Ga@den;

5 Narayana, pa Garden.

7. Singara Sarcef.

=R Meenakshidmmanpat.

10, Glg UWashermanpet

1. Severn Weils~North

1ﬁ Amman Koil-=Norih

13. Muthialpet

144 Harbour

15 Mannady

16, Ammankoil-Soutn

17 Seven Wells-—South

18, Sowcarpet.

19. Kathaval Chavadi

20 Kachalceswarer

27 Rorukkupet )

2%, Kumaraswamy Nagdr

23. DreVijayaragavelu Nagar

b, Basin Bridgs

contdes. ¢.¢2/""

Income-
tax fTamil
nadu III,
Madras
who has
got Jjurie
giction
over the
Lircle
mentionw
ed in
Eolumn

3e
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25, Kendithope.
26y Pedidunaickanpet,

27 Perum? Hoil Gazdeng

28, Travelyan Basin

29, " Eiephanﬁ Gateq

36, apalayaile

39, ' -Choolaio

52, i tpauk({ Purasevelilken gk Boad onlyle

64, Park Town {Except the tollowimg L7
Streets)

1, Swand Hudali Street,

2. Nacfor Iare .

34 Eattur Sadeyappen Street

4, Irasappen Streete

5 Syderhaus Head

6, Ramn Pillai Street,

7o Sheik Ali Svbedar Street

8, Patnool Serdzr Singh Sto;

9o Thoppai Pillai Street

10, Elsaram Veexoswany Chetty Stg,
11, Patneol Sradnes Street,
12, Iala ©rly Suveste
13@ L\?“"i"“".-_a.w Che Or S q‘“ ’c‘et
14,85 p0% fr.s.fym:w #5131 Strees
i8. Ewppu Chetty Threst
160 Poomaurslle,
17, Ferebentil

65, Adudkessvapudd
684 Chintedripet.

67, Egoore

68, Pudupet

69, Heraleewaramgt
70, Narasingapury

724 Thirurmtesswifranpst
754 Triplicane

81, Teynenpat

87, Bheenmanpet o

NOIE: The Corporation Divisions mentioned above refer to the Diyisions as they:
existed prior to the Notification by the Govermiem of T&f:lnadu in G.0.Ms,
No,828 IA dated ’bhe 22nd April, 1968 published in Part LI Section & of the
Fort Si, George Gazetiee Extra~ordinary da+ed the 24th April, 1960, "

This oxrder shalil taf_e effect frouw 151311978, ;o
a sa/_(B,z_ﬁ, SINGH)
Under Secretary
CENTRAL BOARD OF DIRECT TAXES,

ol

.-.1 fa‘r(. -

| suc.?%mé) -~ NooCC/TrA,X1/2904/926/35P /79,

HINDI OFFICER{AINN.) :
* SHARMA #
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